TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.57.-TH.T4.-31.-09012026-26907 4
CG-M H-E-09012026-269074

STETYTIOT
EXTRAORDINARY
AT II—EUs 3—3q-GUs (ii)
PART II—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

|, 5921] 7% fowelt, goram, fRewaw 31, 20254 10, 1947
No. 5921] NEW DELHI, WEDNESDAY, DECEMBER 31, 2025/PAUSHA 10, 1947

fck:EISD]
(7eT )
1L

Has, 22 faaw, 2025
S (Gere) A aw 2008 it &1=T 20E F T8

FT.3MM. 6121 (37).—Feai T T 7 I AT=aw, 1989 (1989 T 24) U ¥ (FIMe) ATAHIT
2008 (2008 =T 11) (P& TaW THF TATd IF ATATT Fgr 74T 8) T =T 20 ‘F T IT-4TT (1) F
T ST, WA & TSI, AT, AN 2, U 3, IT-T@ve (i), g 22 fawaw 2025 § Jaiiea
AT TTHIT & I HA1AT (YA q1E) Fr ATAGAAT H&AT F. oM. 4254 (31) airg 22 Fawaw 2025 (G
THH THE THTT I ATIGAAT Fgl TAT 3), FRT I AT F IUTa5 A= § fafAfde qfw #r
HETTY TS AT o # e Yor TRaseT srtoia “Siet &9 - 2027 § 37 A7 ATaamd wf G
F g et Arsat w1 rawmT f @y W@ aRIET F AeuTEE, a7, Y6y, $iY y=ed & for
STOterd §, TR S T SIS e o 9T T =TT =t =7

1T, 36 ATAHAAT 7 A1 I<6 ATATATH AT 927 20% T I G127 (4) F e @ G srfergo

AferaTY TR egIfawy T sasrie afewry |, s <FF qamm=r o= soia < s s

%ﬁ‘ﬂ(@iﬁ)ﬁﬁ@ 09/90/303Y”, TH AT ATEAT (ATAY) H AT 30/0%/3034” FT FHTIAT
T AT |

8852 GI/2025 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

ST, T Ta § AET TTH gU gl I ATSEAAT T TATET GTATeTaT 6l Aqiaar a8/ ST &
ST ITH g5 5| ST St Tafaat 9% a8 ITiashr ey i srfemgor sifesry agras

Rregrferrd Tam sgfaartia sfgawr, arfoss grr f2.19/11/2025 Fr gaars swnf i 12 o
ooy, TT (g F1eaTe $7 TS § ST Wrarenent i 7 AR HT AT L )

ST, I At &t 9T 202 AT ITART (1) F TTAL0T H TAT TTEHET 7 (a4 [RATE Fxi T
AT T Toqq FL a1 2 |

;AT ha T T, TEAH TR | I (X916 VT g1 9T ST I AT I il 12T 202 =l
ST (1) BT Y&T AT FT TN F2d g0, T2 J00 Ft & 6 2890 3umasg sgeT ¢ afafde g
TR JATS o for et i STosty |

3T 7 T FaT G I Ara=ad o oy 202 & IT-em27 (2) % STTa0r § I A9 Fal &
o TSI W =9 ATIEAAT & T S 9 THH SUaE AT ° ey e a1 G & 9 g
FAT TLEHR F ArAThd &9 | [T gr St |

A

HETY TTST & ATTEH e & ST AT@ernta T H1 a8 o qTRASET “Siel 9 - 2027 § 9 A9r
JTATATA T GATAN o [T ST ATSAL AT AT % T Srfoia ¥ ST ATt R FT HL=7 AT I9F
Tfea Hferg faa |

/¢ R TAR STHAERH 1T e | S (O S [ETRa qron| e Ey
W& WIREEr | e/eR i &
FAE | | (R (R.3T.) % E

EHITI T %
AT AT
37 fasmr

CERERNEEIER] 88 1 1.0120 0.01 - - g -1
ATFOTH TS AT
LT ST HAT
TR ST AT
[EERELEIRKIEE
FSrTaTe ST J ga st
[erTaTE 3T 21S ITars qE AT

(7/12 =TT 88/137)

T TEATT T,

foraTsit SreTer 7=,

TETE AT 7, T 3w T,
(7/12 srHTor 88/1/7 ) STeTH v

10/2025
AT
Arfors

FITHL I AT WERTY T AT

(7/12 raToT 88/2/1)foraTsit T HiTHT,
TATHRT B FISTL.

9¥E T HISHT, AT (. FT.4T.

(7/12 srHTOr 88/2/3), AAATaTE fHrT

e T FEHT,
AT fRT FTHL, FHBETE TS
FIEHT,




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

. o/¢ R TAR SHERSR 1 SEGT] T SR TR Fromrd) e
7. i Lcs W/ S g
E - i @) | @) 3 E
E E & E
TS T Y,
et o TS,
EEEICIERIEEaE R
FHA THATT ST,
feraT 2 e,
TWTE &) T2, (7/12 AT 88/2/2)
2 Y ST FEHT, 89 0.66 0.05 - - Fgfer -
2,
LATET AT AT et
-1
3 T ST FEA, 90/2 1.67 0.04 - - Hrat
T T FEE, i saT- 1,
STTRFTT a4 S HERTY oTaT ATEe T [aTgs-1,
T -1,
4 AR 4 R, 93 248 0.19 a7 [arer e
frone w2 RTE, (e - »1A,
T 9177 SATeE. P Fgfera -
gffar e awrE, P R, @
fareprer =g e, o a1, 2, FS
e TR M, - -2,
TAET THRTH ATETH, 39 T FATAHTST - W)m,w
(7/12 =TT 93/1) 1’q_ﬂ%ﬁ_g>%ia'-2
ArearaTs &g R, . AT - 2
Faf @4 1o
Ao 2y s
foror =g e,
THATT 97T AR, T At Free
& A 3 (7/12 T 93/2)
5 TAATS I FEHT, 271 1.31 0.14 - R
ATATATE oA 4T, ST -3
T THT ST,
RS T FI, TA AT i
a3 LA ((7/12 T 27171 v
)
AT {3, 1 7.3(7/12 THTT 271/2))




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

/3R TATE TR T o/ THOT &6 [T grond) B T
I§ R ©/2R St &
E E i @) | @) ¥ E
! : :
I fae FiTH. 272 0.59 0.05 T4,
AT e FIH, F3feia-6
ETer e AT,
WY ATET ATG T, & 0.03 A%
e w3 ey i
FITHE, AR 377 Foaq 29 E
FIHT T FATH HOA FISH T TTHTT
ATBTEATEA B FISH, AT I 273 1.54 0.26 TS A
Fiehe. FRraTsh B FieHT, AR FAT B, TR~
STTET ATEEE, ATEERIE 3. F7.9.47. Fefera-1,
fifes-1
ST TG Sre 277 0.73 0.19 a1, s
HETTETE T T, (@=  [EarRe-02,
=Rar areETea FF, ), P
ST AT ST F.qTH, ATE G, [T TS- 02,
#fam &g e, 1, =T
AT 3 e, < ke et 718 Si9-2,
AT 2 ST AT F A AT, - 1, P
[EA ATTY FaTH e (g F At [ATTER-1, 2,
[FETT & ST =T ST S o A 7-1
o AT ATATST 8 G THAT HTATER, ey = |0 A
AT . F1H T 1, T=ft- 3, T 6
1, T3T-1,
ATTEA-1




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

. o/¢ R TAR SHERSR 1 wgoy | SN (OROT &AGe  [EuTfRa S| AR
T [ATRvEr w/eR ELick-c

E (E woE | | @A) | @) f E
: E

EYTI T F.
Ricied

9 THTHRT AT o, 396 1 1.20 0.01 - AT 02,
AT T WERTE ATae HrEamft

ATSATAA T AT T ATferE % 1,

T ATHATS STt wiatey ¥,

1

o 4,

FTAFTE AT AT T
A1,
[ECIUAEIEED .
Fgfera 1,

TAATET 1

10 THTHE AT R 395 1 1.21 0.03 - Fgfera

01

-1

11 THATT FHeT R, 394 1 218 0.06 - ke
FEH THATT T, [EraTFe-01,
27z fa FraEr

AR AT

TS 31 5,
[FrETT QraT|

4, HraT

AEFBT-1,

#1.f%7-01,
ST HET-
01,731

#1.f%7-01,

[FTS 71e3-50))

-3

AT ST
09, HrzT
=01,

[FET ST

1, T4,
foreaw-2,
-1,
-3,

Rreaz-06,
-2,
-4,
-1,

MIET-2




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

. o/¢ R TAR SHERSR 1 SEGT] T SR TR Fromrd) e Hey
7. i T LR St &
E E e @) | @) £ E
g : :
12 forarstt g feer zaw wfeeee {391 1.59 0.03 [erETe AT -
Forz AT AT, TH.391/2 Aer 4, 7R
AT TR fRer AT ST Ao AFBT-3,
2 T ATICET 2, Aivers A e [eTaTe -1,
et srferrdt At Sregr wegadt N F&7-06,
TR e A ATRRF (7/12 Sy a2,
391/1) Fgfea-2,
[reefter gerrere feser, gav sfem fRf S
foaz AATEET, (7/12 9T 391/2)
13 AW S9me i, 390 0.39 0.10 - REl
TR ST FfH, Tav afewe ITT-4
Fordrra =ft e ey s A= 1/4 [ Fgfra-7
e 7 ghvarss v fReer 7= 3/4
R
14 FHATATE FITTE ML, TFATE (el 389 0.40 0.10 =5t
AL, AT ATBTHTES B _ a1,
§ 1
15 Faft e e, 385 4.1 0.19 [T F-5
ATART TR AT, -1,
oTTferet 3T TS, qAqs 7,
el wer fe, Elccs
wfFuT THer T4, -1,
AT TeFTer e, aBT-1
ITUET ThTeT A,
afaer wrer e oo, s At
RE
16 I FEATT T, 384 7.83 0.18 Fgfoa-2
FATE A fEwT
o At e,
ez arerst R,
AT FATH e
TIAATT AT feFe,
FHH ATy few, i
IO SATaT . v
ATIETEE FITATE A, TAT ATAFT IF
2 ot fhft 7=, s e
&%, T ITHT Tt arefior faeredrdy




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

. o/¢ R TAR SHERSR 1 wgoy | SN (OROT &AGe  [EuTfRa S| AR
e i T TR W/ S g
E E (E F T | @A) @) ﬁ E
E E b E
17 TTHER 9T FEET, 3a¥ AfIFT 10 5 | 290 1 243 0.09 - EEE
W ATATOATHT HIHTS & TEAT, AT
H1S #a-2,
For e, wr.f&e awe sty
rfars .. & fr.arfie (7/12 s e siid-2,
290/1 & T - 1.83 F.37 ) TR -4,
e i, T A TA.290/1 : ATz,
Ryt 7Tz W FEFT AT 1088 FEfeia-2,
&, arEerTa A e, AT 77110,
[Pt sTfaremTeT Avaves for.a frarfas A0
7/12 ST 290/2 & TEW - 0.60 AT
)
18 HIEA A9 34@Te, 289 1 0.39 0.10 - s
fraTHes-1
TTgaTE A IETS,
ForemaTs 59w e,
ST ATEAE ST, TAT ATAFTT
T Fes AT 6 fEe, %
Frfomre wewor fewar, fift o
[ Fraar., 3% e T o Tt
SATHTET AR ezt Heaadt agwrt
e ot o
19 ooy e FiEwe, 285 1 1.42 0.13 a1, [T e
zav sferwre fift & e THIT 5, {15
(7/12 ATOr 285/1 & TFT - 0.71 T=dT-1, | @i 10,
2.7, FIIAT qrsT
ST fHE HEHT, T, [smEsr-1,
TR e FeH, - [T,
: HaT -
> 1, st
EERRELEEIEE S - 1 .
- . -
HHTETE SR ATeF, E o1
% st Fht for A, -
Frefer-2,
(7/12 ST 285/2 & T - 0.71 ]
<=-18
zAR),
20 ooy R stTera, gaw sifgee & A | 283 1 0.75 0.11 - TS 7TE-
HETLTY ATET AT, 200,
ey
forarees-3,
H1S -2,
L] s -2,




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

EYTI T F.

ST fRAwmr

o/¢ R TAR SHERSR 1

ey | T
T [ATRvEr

T RS
/e
@)

T gromdy
fier
@)

EIEIACTINY

B

Hiy

21

22

Fgfeia-4,
Ha-4,

FISA-1

282

0.67

0.10

-1, a1

T -
1, T=41-1

TR ATE-
230

fEraTes-2.

AEFBT-1.

STB-1
(e a=T-

Fglera-2.
fRreaz-4,
AT -2

[T TSl WETATg 9ITa T T
ey T qrfans 9 wgrrg
AT e AT 7. FEwE
ST TS ATEH AT
o7 fRaeT S, 9w st

AT 3w

280

1.46

0.12

1, ITET ATER- ¢

Es

TS 7TE-

250

FraTes-4,

31,

Jav-1.

-1,

Fqq-2.




[T &% 3(ii)]

HILT =T TSI AT

. o/¢ R TAR SHERSR 1 wgoy | SN (OROT &AGe  [EuTfRa S| e Hey
. & & [WREEr | w/eR S g
E (E wiw [ | @ow) | @) E
g : :

23 e Tor e, 372 0.72 0.43 BT @ET e a7
SO 40T o, AFT 01 | TET &
[T TSITe WETATg 9Ta J e 0 43T AT
aferRTH T T1f T 7Ry T 033 %

AT AfeFa Tty & FEFET AT AT

AT SR st e e, a1t =

HOTEA

T

e AT

EiE

24 TSI AT ST, 371 1 0.85 0.21 FIA-5.  [[AETTE AT

[EEIEIEIGEEICEN et 1. |= oo &

[T ST HETITY Qe T ad i ferdr 0.2 AR

AT free1 Aot ®

Fram Arfors % ATy oA - AT TA T

arftrg TRt &, Frwey srfeear et =

ATESAAF ATFTH AT ATCF, 3T : qrE
gfereTe U= €7 U At e o e HTHTHTET
e IT
g




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

10
. o/¢ R TAR SHERSR 1 wgoy | SN (OROT &AGe  [EuTfRa S| e Hey
. & & [WREEr | w/eR S g
E E (ot | @A) | @) & E
i : ;
25 ElEERECIREIEICES 374 1.36 0.38 TS FTE-
e oA seE, 5.
Ffgs famm srea, FASA-1.
RS R T, 731,
FEETETE fRrETSt qsre, ((7/12 FHre
374 /1 & TFT- 0.68 E.AY), -
ATReft g saE, - E
ATSHTE T STe, % =
TATH e ST, “%
FALTETE ST AT,
IS FEATS |G, (7/12 TAT 374/2
& TET- 0.68 T.3T)
26 e AT ATCHIE, 381 2.97 0.10 BB = fAage
TISETE FEA ST, 9 [EE1RS
EATE TATT T, it et
Fferas T FETs, FTH%®-3, [RrATsaTaeT
FfETETE 39 Avey, e e | e A
[EEEEIEEE IS 6.1 EiEs
T aretaT A, Y 12
AT TSt 4, or=TT-13.
qrs
D1,
RIEARES
1.
iG]
FOTE-2
27 Fq AT ARAIE, T AT ARATE, 382 0.43 0.03
FATE AT AT,
RIS AR FT, FRETE T
forarsit 4,
42,352 3.43
¥
@) | @am)

[T. H. G197/Nashik Kumbh 2027/Lakhalgaon V1g/20E]

SATIT FHI qTUSH, H&T T TR (FHHT)



[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

11

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 22nd December, 2025

Under clause 20E of the Railway (Amendment) Act 2008

S.0. 6121(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 4254 (E) dated 22" September 2025 published in Gazette of India, Extraordinary,
Part II, section 3 Sub-section (ii), (hereinafter referred to as the said notification ) and issued under sub-section
(1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of
execution, maintenance, management and operation of Special Railway Project “Odha station - Provision of
stabling lines for handling Kumbh Mela traffic in 2027 District Nashik in the State of Maharashtra,in the
district of Nashik in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SLAO/Assistant Collector/SDO
Nashik daily newspapers namely “Dainik Aapla Mahanagar (English)” & “Dainik Saimat (Marathi)”
Dated 01-10-2025 & 30-09-2025 under sub section (4) of section 20A of the said Act.

And objections have been received in this village. The objections of the affected account holders on the
said notification have been received within the time limit. Hearing on the said objections received was conducted
by the competent authority Assistant Deputy Collector & Sub-Divisional Officer, Nashik on 19/11/2025.
Therefore, stage-wise action has been taken and the demand of the account holders has been accepted.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the
lands specified in the schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government
hereby declares that on publication of this notification in the official Gazette, the land specified in the schedule
annexed hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project

of “Odha station - Provision of stabling lines for handling Kumbh Mela traffic in 2027 for Lakhalgaon
village in the District Nashik in the State of Maharashtra.

S. Land Land Owners Name According to 7/12 Extracts Survey] Total Construction/
)
N. | Acquisition E" No./ Area = - é
= @ S 3 =
z ) £ K] = Structure g -
Proposal - Gatt = as per 2 ~ - 2 ]
3 = S = = = s
£ H : I 3 = g
H z No. 3 n2 < < z 2
No z a g
E -]
& (Ha.)
1 Khanderao Govind Sanap, Manohar Dhondiram Sanap, 88 1 1.0120 0.01 - - Neem-1

Manik Jagannath Sanap,

Suresh Jagannath Sanap

Mangesh Jagannath Sanap, Vijay Jagannath Sanap,

10/2025
Nashik

Jijabai Jagannath Sanap

Lakhalgaon

Other rights Leelabai Dattatray Dargode Ushabai Sudam

‘Wagh (7/12 as per 88 / 1A) Dattu Ramnath Baste,

Shivaji Jagannath Baste, Gangubai Ramnath Baste,
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Land
Acquisition

Proposal

No

Name of Village

Sub Division

Land Owners Name According to 7/12 Extracts

Survey,
No./
Gatt

No.

Land Type

Total
Area
as per
712

(Ha.)

Acquisition

Area (Ha.)

Bore Well / Tubewell

Construction/

Structure

Trees

Remark

Rajesh Digambar Gawli, (7/12 as per 88/1/B)

Jairam Shriram Kandekar Other Rights Bank of
Maharashtra Branch Lakhalgaon (7/12 as per 88/2/1)

Shivaji Chhagan Kandekar,

Balasaheb Chhagan Kandekar,

Sudhakar Chhagan Kandekar.

Sharad Chhagan Kandekar,

Other Rights Lakhalgaon V.K.S.So. (7/12 as of 88/2/3),

Shevtabai Bhika Kandekar,

Namdev Bhika Kandekar,

Narayan Bhika Kandekar,

Kamalabai Raosaheb Kandekar,

Sanjay Raosaheb Kandekar,

Manisha Dattatray Ghumre,

Vimal Yashwant Gangurde,

Bijlabai Popatrao Sangamnere,

Kamal Eknath Jadhav,

Lalita Dattu Gade,

Sagar Dattu Gade, (7/12 as of 88/2/2)

Nandu Jairam Kandekar,
Khemraj Jairam Kandekar,

Daulat Jairam Kandekar,

Other Rights Bank of Maharashtra Branch Lakhalgaon

Neem -1,
Pipal -2,
Vilayati

Tamarind -1,

Daulat Jairam Kandekar, Jairam Shriram Kandekar,

Other Rights Bank of Maharashtra Branch Lakhalgaon

90/2

Big Amla -1,

Subabhul -1,

Amla -1,

Raosaheb Shankar Nirgude,

Kishore Lahanu Nirgude,

Pushpa Sharad Jadhav.

Anita Hiraman Varade,

Vikas Lahanu Nirgude,

Mandabai Lahanu Nirgude,

Sunanda Tukaram Warungse,

Other Rights 39 Aar for the canal (93/1 as of 7/12 Total

Area 1.24 H.R)Sonyabai Dattu Nirgude,

Varsha Sandeep Kale,

Kiran Dattu Nirgude,

Kiran Dattu Nirgude,

2.48

0.19

Pipeline-

House

(load bearing)-1

Cattle shed-1,

Cattle shed-1,
(concrete panel
wall) toilet-1,

Cattle shed-1

Big tamarind -

Neem - 2,

Subabhul - 2,

Karanj - 2,

Vilayati

tamarind - 2,

Acacia
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S. Land Land Owners Name According to 7/12 Extracts Survey, Total _ Construction/
N. | Acquisiti & No./ A E
5 cquisition g No. . rea s - é Struet
g & ] & E Structure g )
Proposal ~ Gatt = as per 2 = -~ S =
S = 5 = = = H
Py L = = o 5l = £
g z E g oz E: g
= = No. 3 712 < &
No z a @
2 2
H (Ha.)
Raghunath Shankar Nirgude Other Rights Corporation
Back of Ambad(93/2 as of 7/12 Total Area 1.24 H.R)
5 Rambhau Pandit Kandekar, 271 1 1.31 0.14 Pipeline- - Small
Shantabai Shantaram Shelar, 1 Mango-3
Sumanbai Punja Dhikle,
Surekha Ramesh Jadhav,
Sindhubai Pandit Kandekar,Other rights Lakhalgaon v.
K.S.S (271/1 as per 7/12)
Krishna Ambadas Garud Other rights Lakhalgaon v.
K.S.S (271/2 as per 7/12)
6 Uttam Vishnu Kandekar, 272 1 0.59 0.05 Pipeline- - Shevga-4,
Suryabhan Vishnu Kandekar, 1 Neem-6
Prakash Vishnu Kandekar,
Kailas Sampat Kandekar, Other rights Bank of
Maharashtra Branch Lakhalgaon, Area 0.03 R Common
Sampat Hari Kandekar
and
Uttam Vishnu Kandekar, Sampat Hari Kandekar
in common v. Tukaram Sampat Kandekar and Kailas
Sampat Kandekar and Sampat Hari Kandekar himself
kept shares in the share.
7 Balasaheb Chhagan Kandekar, 273 1 1.54 0.26 Pipe - Big Bor-3,
Sharad Chhagan Kandekar. Gulmor-5,
line-1
Shivaji Chhagan Kandekar, Neem-1,
Sudhakar Chhagan Kandekar, Other rights Bank of Peepal-1
1; htra Branch Lakhal Lakhal, V.K.S.So.
8 Ananda Pandurang Jadhav 277 1 0.73 0.19 Bor-1, House-1, (Lad Big Custred
Sundarabai Dattu Jadhav, Pipe Barag), Leaf Apple-02,
Sangita Balasaheb Dhikle, Shed-1, Leaf Big
line-1
Chhaya Ganesh Jodhale A.P.K. Mother Sundarabai, Chaat Padvi- Ramphal 02,
Sandeep Dattu Jadhav, 1, Bathroom-
Big Mango-
Sunita Dattu Jadhav, 1, House-1,
2, Big
Anita Dattu Jadhav AP. Mother Sundarabai, Onion Chawl-
Coconut 2,
Other rights: The well and borewell in the said group 1, Padvi-1,
are common to Dattatreya and Ananda and an 8 feet Shed-1, Small
road is common to reach the well and borewell, Bathroom-1 Mango-3,
Lakhalgaon V.K.S.S. Neem 6
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Land
Acquisition

Proposal

No

Name of Village

Sub Division

Land Owners Name According to 7/12 Extracts

Survey,
No./
Gatt

No.

Land Type

Total
Area
as per
712

(Ha.)

Acquisition

Area (Ha.)

Bore Well / Tubewell

Construction/

Structure

Trees

Remark

Prabhakar Narayan Chikhle.
On behalf of the Hon'ble Governor, Government of
Maharashtra, Official Representative of the Government

of Maharashtra, Public Works Department, Nashik

396

Pipe

line-1

Acacia 02,
Mahogany 1,
Sesame 4,
Apta-1, Neem

1, Gulmohar 1

Prabhakar Narayan Chikhle.

0.03

Pipe

line-1

Neem 01

Raghunath Fakira Dhikle,
Kusum Raghunath Dhikle,
Karuna Anand Pagare, Other Rights Pimpri Saiyyad

V.K.S.So.

394

2.18

0.06

Pipe

lain-3

Big Custred
Apple-01,
Small
Mangoes 13,
Big
Mangoes 5,
Small
Shevga-4,
Big Amla-1,
Big Lime-
01, Big
Mango-01,
Big Lime-
01, Big
Grape-50,
Small

Mango-09,

Big Mango-
01, Small
Amla 1,
Karanj-4,
Silver-2,
Amla-1,
Sesame-3,
Silver-06,
Apta-2,
Sesame-4,
Amla-1,

Apta-2

Shivaji Tukaram Dhikle Other Rights Pimpri Saiyyed
V.K.S.8.0., G.N0.391/2 Right of way to Murlidhar
Tukaram Dhikle, Inspector and Special Recovery
Officer Nashik District Central Cooperative Bank Ltd.

Nashik (7/12 as per 391/1)

391

1.59

0.03

Pipeline-

1

Small mango
-4, small

amla -3,

small guava -

1, karuj -06,
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S. Land Land Owners Name According to 7/12 Extracts Survey, Total _ Construction/
- P E
N. | Acquisition ;f" No./ . Area s < é Structure
Proposal i Gatt E as per f g t ) g i
: £ = : 3 3 = g
5 : No. | 3 2 2 = S 2
No z a @
2 (Ha.) 2
@
Muralidhar Tukaram Dhikle, Other Rights Pimpri silver -2,
Saiyyed V.K.S.S.0., (7/12 as per 391/2) neem -2,
sandalwood -
1
13 Sagar Ashok Hingmire, 390 1 0.39 0.10 - - Small
Ashok Jagannath Hingmire, shevga -4,
neem -7
Other rights: Shri Baban Raghunath Dhikle has 1/4 share
in the well and Haribhau Raghunath Dhikle has 3/4
share.
14 Yamunabai Khanderao Gade, 389 1 0.40 0.10 Well-1 - Big mango -
Indubai Pundalik Bankar, 1, vad -1
Alka Balasaheb Handge
15 Nivrutti Dhondiram Nikam, 385 1 4.11 0.19 - - Big bor -5
Malati Changdev Wagh, neem -1,
Shalini Uttam Gangurde, acacia 7,
Baby Prakash Nikam, sour
Manisha Mukesh Pawar, tamarind -1,
Sonali Prakash Nikam, amla -1
Apeksha Prakash Nikam,
Aditya Prakash Nikam A.P.K. I Baby Nikam
16 Baraku Karbhari Dhikle, 384 1 7.83 0.18 Pipe - Neem-2
Kailas Baraku Dhiklel,
lain-2
Jija Balaji Dhikle,
Ravindra Balaji Dhikle,
Sangita Ravindra Dhikle,
Suman Kailas Dhikle,
Ramnath Bhagwant Dhikle,
Kusum Ramnath Dhikle,
Pushpa Ambadas Dhikle,
Bhausaheb Karbhari Ugle, Other Rights Bank of
Maharashtra Branch Lakhalgaon, Bank of India Branch
Pimpri Sayyad, IDBI Bank, and Uttamrao Dhikle Rural
Non-Agricultural Co-operative Credit Society.
17 Ramchandra Pandit Kandekar, other rights 10 feet wide 290 1 243 0.09 Pipe - Small
road common road for use by Indumati Balasaheb ) custard
Kandekar, Lakhalgaon V.K.S.S., Hon. Special Recovery finet apple-2, big
Officer Nashik G.M.Bank Ltd. Nashik (As on 7/12 mango-2,
290/1 area total - 1.83 He.R) Ramchandra Pandit small
Kandekar, other rights G.N0.290/1 including 1088 Pai. mango-2,
Share of Ramchandra Pandit Kandekar, Lakhalgaon Moh-4,
V.K.S.S., Hon. Special Recovery Officer Nashik Acacia-1,
G.M.Bank Ltd. Nashik (As on 7/12 290/2 area total - Neem-2,
0.60 He.R) Bamboo-
110, Acacia-
04
18 Mohan Namdev Ukhade, 289 1 0.39 0.10 Bor-1 - Big Custred
Tanhubai Namdev Ukhade, Apple -1
Lilabai Uttam Gadakh,
Shaila Yadavrao Jadhav,
Other rights S.S.Kul Bhagwanta Santu Dhikle,
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Kashinath Laxman Dhikle, Pimpri Saiyyad V.K.S.So.,
Bank Inspector and Special Recovery Officer Nashik
District Central Cooperative Bank Ltd. Nashik
19 Vishnu Shriram Kandekar, Other Rights Pimpri Saiyyad 285 1 1.42 0.13 Bor-1, House-1, front Small mangoes
V.K.S.S.S. (As per 7/12 285/1 Area Total - 0.71 He.R.), Pipe porch-1, side 5, large
Jayaram Kisan Kandekar, porch-1, mangoes 10,
line-1
Tukaram Kisan Kandekar, bathroom-1, large amla-1,
Namdev Kisan Kandekar, onion shack-1 large guava-1,
Sanjay Kisan Kandekar, large lime-01,
Muktabai Manchchindra Bodke, Other Rights Pimpri
neem-2,
Saiyyad V.K.S.S.S. (As per 7/12 285/2 Area Total - 0.71
sandalwood-18
He.R.),
20 Vishnu Kisan Jadhav, Other Rights Bank of Maharashtra 283 1 0.75 0.11 - - Large
Branch Lakhalgaon, Grapes-200,
Large
Citafal-3,
Large
Mangoes-2,
Large
Tamarind-2,
Neem-4,
Sandalwood-
4, Karanj-1
21 Rambhau Revji Kandekar, 282 1 0.67 0.10 Well 1, Patarache Small
Bor-1 Grapes-230
House-1,
Small
Padvi-1
Custred
Apple-2.
Small
Mango-17.
Small Amla-
1.
Small
Jamun-1
Small
Almond-2.
Neem-2.
Silver-4,
Tuto-2
22 On behalf of the Hon'ble Governor, Government of 280 1 1.46 0.12 Bor-1, - Large
Maharashtra, on behalf of the Construction Department, Pipe Grapes-250.
Nashik, the Official Representative of the Government Large
line-1
of Maharashtra, M/s. Executive Engineer, Public Works Citafal-4,
Department, Nashik, Large
Sindhubai Sukdev Kandekar, Ramphal-5.
Large
Bhausaheb Sukdev Kandekar, Mangoes-11.
Pushpa Sukdev Kandekar alias Pushpa Vishwanath Pipe Line-1
Jadhav Silver-3.
, Other rights Lakhalgaon v. K.S.S Small
Jamun-3.
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Anusayabai Shivaji Mojad, (374/1 as per 7/12 Total
Area 0.68 H.R),

Bhagirathi Baban Jadhav,

Bhausaheb Baban Jadhav,

Sudam Baban Jadhav,

Sugandhabai Shantaram Varade,

Indubai Tukaram More,

Ranjana Navnath Salunke, (374/2 as per 7/12 Total Area

0.68 H.R)

S. Land Land Owners Name According to 7/12 Extracts Survey, Total _ Construction/
P E
N. | Acquisition 3" No./ . Area s - 2
= S S
g g 2 ] = Structure g -
Proposal - Gatt = as per =z = - S )
S = 5 = = = H
@ 2 ) 2 $ = = g
g z H 1 ] = S
H g No. K 712 < < &
No z a @
2 2
H (Ha.)
Bamboo-1.
Amber-1.
Vilayati
Chich-1.
Sandalwood-
2.
23 Popat Ganpat Chikhale, 372 1 0.72 0.43 - - Large The total area
Bhushan Ashok Chikhale, Shevga 01 of this group
On behalf of the Hon'ble Governor, Government of number is
Maharashtra, On behalf of the Construction Department, 0.43 ha R, out]
Nashik, Official Representative of the Government of of which 0.33
Maharashtra, M/s. Executive Engineer, Public Works ha R area is
Department, Nashik, found in the
previous
acquisition
boundaries.
24 Tanaji Namdev Jadhav, 371 1 0.85 0.21 - - Karanj-5. The total area
Shivaji Namdev Jadhav, Neem 1. of this group
On behalf of the Hon'ble Governor, Government of Vilayati number
Mabharashtra, on behalf of the Construction Chinch-1
is 0.21 haR
Department, Nashik, Official Representative of the
[Peco and 0.11
Government of Maharashtra, M/s. Executive Engineer,
ha R area is
Public Works Department, Nashik,
found in the
Other Rights HDFC Bank Branch Sinnar
previous
acquisition
boundaries.
25 Baburao Sitaram Jadhav, 374 1 1.36 0.38 Well-1. - Big grapes-
Gorakhnath Sitaram Jadhav, Bor-1. 5.
Bahiru Sitaram Jadhav, Pipe Karanj-1.
Sumanbai Sitaram Porje, Vad-1.
line-1
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26 Chhabu Bapu Barsode, 381 1 2.97 0.10 Well-2 Small One of the
Baban Bapu Barsode, Pipe custard two wells is
Rajubai Kisan Dambale, apple-9. visible within|
line 1
Indubai Subhash Pawar, Large the previous
Sindhubai Kashinath Kadale, ramphal-3, boundary.
Susilabai Uttam Mandve, Small
Vimal Ananda Barsode, mangoes 6.
Deepak Ananda Barsode, Large
Sandeep Ananda Barsode, mangoes-12
Sulochana Shivaji Dhule, Large
shevga-13.
Large
coconut-1,
Large
chinch-1.
Small
jackfruit-2
27 Chhabu Bapu Barsode, 382 1 0.43 0.03
Baban Bapu Barsode,
Rajubai Kisan Dambale,
Indubai Subhash Pawar,
Sindhubai Kashinath Kadale,
Susilabai Uttam Mandve,
Vimal Ananda Barsode,
Deepak Ananda Barsode,
Sandeep Ananda Barsode,
Sulochana Shivaji Dhule,
Total 42352 3.43
(Ha.) (Ha.)

[F. No. G197/Nashik Kumbh 2027/Lakhalgaon VIg/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Const).
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